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Title: Motion to consider Rani Lakshmi Bai Central Agricultural University Bill, 2014, as passed by Rajya Sabha (Motion
Adopted and Bill Passed).

MR. DEPUTY SPEAKER :Members, we have also to allot time for discussion of the Bill.
...(Interruptions)
MR. DEPUTY-SPEAKER: Hon. Minister.

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN THE MINISTRY OF FOOD
PROCESSING INDUSTRIES (DR. CHARAN DAS MAHANT): Sir, I beg to movesx:

"The Bill to provide for the establishment and incorporation of a University in the Bundelkhand region for the
development of agriculture and for the furtherance of the advancement of learning and pursuit of research in
agriculture and allied sciences and declare it to be an institution of national importance, as passed by Rajya
Sabha, be taken into consideration."

...(Interruptions)
14.03 hrs
At this stage, Shri C. Rajendran and some other hon. Members came

and stood on the floor near the Table.

MR. DEPUTY-SPEAKER: Motion moved:

"The Bill to provide for the establishment and incorporation of a University in the Bundelkhand region for the
development of agriculture and for the furtherance of the advancement of learning and pursuit of research in
agriculture and allied sciences and declare it to be an institution of national importance, as passed by Rajya
Sabha, be taken into consideration."
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MR. DEPUTY-SPEAKER: The question is:

"That the Bill to provide for the establishment and incorporation of a University in the Bundelkhand region for
the development of agriculture and for the furtherance of the advancement of learning and pursuit of research
in agriculture and allied sciences and declare it to be an institution of national importance, as passed by Rajya
Sabha, be taken into consideration "

The motion was adopted.

MR. DEPUTY-SPEAKER: The question is:
"That clauses 2 to 44 stand part of the Bill."
The motion was adopted.
Clauses 2 to 44 were added to the Bill.
The Schedule was added to the Bill.

Clause 1, the Enacting Formula and the Long Title were added to the Bill.



THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN THE MINISTRY OF FOOD
PROCESSING INDUSTRIES (DR. CHARAN DAS MAHANT): I beg to move:

"That the Bill be passed.”

MR. DEPUTY-SPEAKER: Motion moved:

"That the Bill be passed."
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PROF. SAUGATA ROY (DUM DUM): Sir, I fully support the Rani Lakshmi Bai Central Agricultural University Bill, 2014.

The purpose of the Bill is to set up a Central Agricultural University in the State of Uttar Pradesh, headquartered at Jhansi.
This will conduct teaching and research in agriculture.

As we know, Jhansi is part of Bundelkhand and it is one of the most backward regions of India. The ground is very much
infertile and barren. It is necessary to do research, particularly in dry land farming. We know many countries like Israel
have made fantastic advances. It is time that we do something for the area of Bundelkhand, which is very much backward.
So, I welcome this initiative. This Bill has already been passed in Rajya Sabha and I support it fully.

MR. DEPUTY-SPEAKER: The question is:
"That the Bill be passed.”

The motion was adopted.

...(Interruptions)

14.10 hrs.

At this stage Shri Shailendra Kumar, Shri Jagdambika Pal and some other hon. Members came and stood on the floor near the
Table.
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 3.00 p.m.

14.11 hrs
The Lok Sabha then adjourned till
Fifteen of the Clock.

15.00 hrs

The Lok Sabha re-assembled at Fifteen of the Clock.

(Shri Francisco Cosme Sardinha in the Chair)

...(Interruptions)
MR. CHAIRMAN: Please sit down.
15.01 hrs.

At this stage, Shri Arjun Roy and some other hon. Members came and

stood on the floor near the Table.
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15.01 Az hrs.

MR. CHAIRMAN: Now we will take up Item No.20 E.



